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(Camp at Nagpur)

For wa

nt of tife this matter

: dmiasion
is adjourned for admigsi

hearing on 16.9.93.

0.A.859/93

Date: 16-9-93

Mr.M.P.M.Rillay for the applicant

and Mr,M,G,Bhangade for the res-

pondents.

Notice before admission.Beply

within four weeks, Rejoinder

if any within two weeks thereéFter.

5.0, to 5-11~93 for AH before

single member bench,
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